NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 27.11.2024

COURT OF REGISTRAR
(HYBRID MODE)
11:30 A.M.

Click here to join VC:

https://nclatvc.webex.com/meet/reqgistrarcourt

For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.

S. No. Case No. Name of the parties Counsel for
Appellants
1. I.A. No. 8121 of 2024 | Vijender Antil Om Pal
in Comp. App. (AT) (Personal guarantor of Jungrele Info Solutions Pvt. Ltd.)
(Ins) No. ___ 0f2024 | Vs.
Phoenix ARC Pvt. Ltd. & Ors.
2. I.LA. No. 8122 of 2024 | Astrum Value Homes Pvt. Ltd. Anannya Ghosh
in Comp. App. (AT) Vs.
(Ins) No. _ of 2024 | Stanza Developers & Infrastructure Pvt Ltd.
3. I.LA. No. 8123 of 2024 | Halcyon Technologies & Engineers LLP Anannya Ghosh
in Comp. App. (AT) Vs.
(Ins) No. __ of 2024 | Heritage Motels Pvt. Ltd.
4, I.LA. No. 8124 of 2024 | Shitanshu Bipin Vora, Shashank Pathak
in Comp. App. (AT) Suspended Director of Exclusive Linen Fabrics Pvt Ltd.
(Ins) No. ___ 0f2024 | Vs.
Shree Harj Yarns Pvt. Ltd. & Anr.
5. I.LA. No. 8125 of 2024 | Raman Raina, Prabhansh Sharma
in Comp. App. (AT) Suspended Director of Cosmospolis Interiors Pvt. Ltd.
(Ins) No. ___ 0f2024 | Vs.
Rakesh Sharma,
Sole Proprietor on Behalf of Rakesh Trader & Anr
6. I.LA. No. 8169 of 2024 | Rakesh Kabra & Anr. Saumya Tandon
in Comp. App. (AT) Vs.
No. __ of 2024 NRK Overseas (India) Pvt. Ltd. & Ors.
7. I.LA. No. 8170 of 2024 | Nabard Consultancy Services Private Limited Rishi Kapoor
in Comp. App. (AT) Vs.
(Ins) No. ___ 0of 2024 | Dharmendra Kumar
Official Liquidator for lap Company Pvt. Ltd.
8. I.LA. No. 8171 of 2024 | Canara Bank Urvesh K Gor
in Comp. App. (AT) Vs.
(Ins) No. _ 0of 2024 | Eagle Fashion Pvt. Ltd & Ors.
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Sonal Anand

9. I.LA. No. 8172 of 2024 | ILD Owners Welfare Association
in Comp. App. (AT) Vs.
(Ins) No. ___ of 2024 | ALM Infotech City Pvt. Ltd.
10. | LLA. No. 8173 of 2024 | Pankaj Kikavat Siddharth Shankar
in Comp. App. (AT) Vs.
(Ins) No. _ of 2024 | The Bank of Baroda Ltd.
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